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(d l the follow-up action being taken 
in the matter so far as the Central 
Government authorities are concerned? 

THE MINISTER OF STATE IN THB 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (a) 
Yes, Sir. ' 

(b) Yes, Sir. 

(c) The following subjects were dis-
cussed: 

(i) . Waste-water collection and trans-
portation; 

(ii) Waste-Water treatment of re-
cycling; 

(iii) Energy recovery and product 
marketing and river water quality 
modelling; 

(iv. Problems of industrial waste 
management; and 

(v) Financing industrial Waste treat .. 
ment systems. 

(d) The recommendations of the 
Conference have not been received. 

Depletion of Forests 

3446. SHRIMATI . MADHURI 
SINGH: Will the PRIME ~HNIS rER 
be pleased to state : 

(a) whether the use of traditional 
wooden packing cases have, gradually led 
to damage and depletion of forests and 
degradation of ecology; and 

(b) how Gavernment propose to save 
forests from tbe packing case manu-
f8<:turers ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRJ Z.R. ,ANSARI) = (a) 
Use of wood for traditional packing cases 
bas contrib\lted; to aome eJttent, to the 

depletion and degradation of forests in 
certain parts of the country. 

(b) Government have set ·up an inter-
ministerial Group to recommend measures 
for substituting the use of wood for 
various purposes, including packing 
boxe~. The report of the Group is 
awaited. . 

Trade Barriers among Commonwealth 
Countries 

3447. SHRI RAM PYARE PANIKA: 
Will tbe Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether any trade barriers exist 
among any Commonwealth countries ad-
versely affecting their trade; 

(b) if so, the deta ils thereof; 

(C) whether any proposals were 
made at the recent meeting of' the 
Commonwealth Head5 of Government to 
dismantle such tradt> blrriers; and 

(d) if so, the outcome of those pro. 
posals ? 

THB MINISTER OF STATE IN THB 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K.R. NARAYAN \N): (a) and 
(b). Trade barriers in the form of 
Tariff and NOD-Tariff restrictions exist 
among the Commonwealth countries. The 
Commonwealth. is no longer a forum fot 
liberalisation of trade amongst its 
Member Coun'ries. ihe ttend is to seek 
HberaHsation of trade on mul tilil-teral 
basis or on regional basis. 

(c) No Sir. 

(d) Does not arise. 

Exploitation of ocean wealtb d .. iDg 
Se,e.tb Plan period 

3448. SHRI RADHAICANTA_ DI-
GAL: Will tbe PRIME MINlSTEl be 
1)\ea!ed to state : 
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(a) whether Government have a prO. 
posal to give more emphasis to carry OD 
the exploitation of ocean wealtb duril;lg 
the Seventh Plan period; 

(b) if so, what ~re the areas identified 
for research works to achieve tbe goal; 
and 

(c) the details of tbe 'schemes pro-
posed in this regard 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AN~ IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT, 
ATOMIC ENERGY. ELECTRONICS 
AND SPACE (SHRI SHIVRAJ V. 
PATIL): (a) Yes, Sir. 

(b) & (c) The major areas identified 
for research w~rk during the Seventh 
Five Year Plan period would be : Survey 
of living and non-living resources of the 
exclusive economic zone for optimum 
utilisation, polymetallic nodules pro-
gramme, Antarctic research, control of 
marine pollution, development of suitable 
technology for extract jon of energy from 
the sea, development of under water tech. 
nology and increased human resource 
development in ocean science and techno-
logy. 

Thakkar Commission Report 

3449. SHRI MULLAPPALL Y RA-
MACHANDRAN: Win the Minister of 
HOMB AFFAIRS be ple3sed to state: 

fa) whether the final report of the 
11rekkar Commis~ion has been received 
tnd' is likely to ~ laid in Parliament 
during this Session; and 

(b) whether Government have exten-
ded the term of the Thakkar Commission 
and if so, for how long '1 

THE MINISTER OF HOME AFFA. 
IRS (SHRI5.B. CHAVAN): (a) Thak-
kar Commission-or Inqoiry has Dot sub-
miUed its inal report so far. 

(b) The term of Thakkar Commission 
of Inquiry has been extended upto 
3J.12.85. 

Construction of Roads in Himachal 
Pradesb 

34~O. SaRI HARIHAR SOREN: 
Will the Minister of DEFENCE be plea-
sed to state : 

(a) whetber. Government have a pro. 
posal to conDect the Lahaul Spiti district· 
of Himachal Pradesh with the rest of the 
country; 

(b) if so, whether any tunnel or aU 
weather road bas been constructed there; 
and 

( c) the details of the efforts made in 
this regard 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE RE-
SEARCH AND DEVELOPMENT (SHRI 
ARUN SINGH): (a) to (c). The traffi-
cability of Manali· Leh road via LahauI-
Spiti valley is restricted on account of the 
sDowfall and avalanche at Rohtang and 
other Passess. Feasibility studies reJated 
to the construction of a tunnel at Rob-
tang Pass are being conducted. In the 
meantime, improvement works and snow 
clearance measures on this road are being 
undertaken to keep the road open to 
traffic lor a longer duration than in the 
past. 

[Translation] 
Setting up of Electronic Undertaking 

in M.". 
3451. SHRI MAHENDRA SINGH: 

Will the PRIME MINISTER be pleased 
to state : 

(8) whether the Central Government 
propose to est~blisb an undertaking for 
electronic industry in tbe State of Madbya 
Pradesh; and 

(b) if not, the reaSODS therefor ., 




